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S. NO. | Author’'s Name Title Year
01. Malik  Surendra, | Supreme Court on Human Rights and Civil Rights | 2019
Malik Sudeep and Political,Social Individual and Economic Rights
Vol. 1,
Lucknow: Eastern Book Co., 342.7(100) MAL P19
Acc.No.17879
02. Malik  Surendra, | Supreme Court on Human Rights and Civil Rights | 2019
Malik Sudeep and Political,Social Individual and Economic Rights
Vol. 1,
Lucknow: Eastern Book Co., 342.7(100) MAL P19
Acc.No.17880
03. Malik  Surendra, | Supreme Court on Human Rights and Civil Rights | 2019
Malik Sudeep and Political,Social Individual and Economic Rights
Vol. 2, Lucknow: Eastern Book Co., 342.7(100) MAL
P19
Acc.No.17881
04. Malik  Surendra, | Supreme Court on Human Rights and Civil Rights | 2019
Malik Sudeep and Political,Social Individual and Economic Rights
Vol. 2,
Lucknow: Eastern Book Co., 342.7(100) MAL P19
Acc.No.17882
05. Ahuja, V.K. (Edr.) | Human Rights Contemporary Issues: Festschrift in | 2019
the Honour of Professor Upendra Baxi.
Lucknow: Eastern Book Co., 342.7(100) AHU P19
Acc.No.17898
06. Karandikar, S.A. Human Rights Law, 2" Revised Edn. 2018
& Mumbai:Aarati & Co., 342.7(100) KAR P18
Sharma, Minal M. | Acc No.17899
07. Singh, Jai S (Dr), | Law of Human Rights Under the Constitution of India | 2017
Upadhaya Edn. 2016,
New Delhi: Whytes & Co., 342.7(100):342.4 SIN P17
Acc.No.17900
08. Saxena, Human Rights. 2017
Harisharan & | Indore: Khetrapal Law House, 342.7(100) SAX P17
Others Acc.No.17901
09. Chandra, U. (Dr.) | Human Rights 2010
Allahabad: Allahabad Law Agency,342.7(100) CHA
P10
Acc.No.17902
10. Rao, Rega Surya | Lectures on Human Rights and International Law 2018

Hyderabad: Asia Law House, 342.7(100):341 RAO
P18
Acc.No.17903




11.

Myneni, S.R.

Human Rights
Hyderabae: Asia Law House, 342.7(100)
Acc.No.17904

2012

12.

Deshpande,
Bhagyashree A.

Human Rights: Law & Practice

Allahabad: Central Law Publication, 342.7(100) DES
P17

Acc.No.17905

2017

13.

Nandkumar,
Sandeep Menon

Corporate Human Rights Accountability in India

New Delhi: Satyam Law International,
342.7(100):338.7 NAN P19

Acc.No.17909

2019

14.

Soni, Anju

Human Rights in India
Delhi: Venus Publication, 342.7(100) SON P19
Acc.No0.17928

2019

15.

Soni, Anju

Human Rights & Duties Education
Delhi: Venus Publication, 342.7(100) SON P19
Acc.No.17929

2019

16.

Bisht, Priyanka

NGO in the Human Rights Management
Delhi: Venus Publication, 342.7(100) BIS P19
Acc.No.17933

2019

17.

Ghosh, Arpita

International Law & Human Rights Law in Nutshell
Delhi: B.R.Publishing Corporation, 342.7(100) GHO
P19 Acc.No.17937

2019

18.

Trivedi, B.C.

Human Rights AIM and Scope
New Delhi: Innovative Imprint, 342.7(100) TRI P19
Acc.NO.17938

2019

19.

Naseema, C.

Human Rights Education, New Delhi: Kanishka
Publisher Distributor, 342.7(100):37 NAS P19
Acc.No.17940

2019

20.

Mishra, Anil Dutta
& Others

Globaliztion and Human Rights
New Delhi: Regal Publications, 342.7(100) MIS P15
Acc.No.17954

2015

21.

Mohanasundaram
, K.

Human Rights: Theories and Practice

New Delhi: Concept Pub.Co. Pvt. Ltd. 342.7(100)
MOH P13

Acc.No.17955

2013

22.

Joshi, Nayan

Law Relating to Human Along with Useful
Appendices
New Delhi: Lawmanns, 342.7(100) JOS P20

Acc.No.17976

2020

23.

Dharmadhikai,
D.M.

Human Values and Human Rights, 2" edn.
Gurgaon: LexisNexis, 342.7(100) DHA P17
Acc.No.17987

2017

24.

Sinha,
Kumar

Manoj

Handbook of Legal Instruments on Internation
Human Rights and Regugee Laws

Gurgaon: LexisNexis, 342.7(100):341.43 SIN P14
Acc.No.17988

2014

25.

Naseema, C.

Human Rights Education Theory and Practice
Delhi:Shipra Publications, 342.7(100) NAS P16
Acc.No.1800

2016




26.

Chand, Jagdish

Education for Human Rights
Delhi: Anshah Pub. House, 342.7(100) CHA P14
Acc.No.18003

2014

27.

Kumar,
Ramnarayan

&
Rappard, Sonia

Critical Readings in Human Rightsand Peace
Delhi:Shipra Publications, 342.7(100):172.4 KUM P6
Acc.No.18004

2006

28.

Assheha, Abur
Rahman

Islamic concepts of Human Rights
Delhi: Shipra publications, 342.7(100):297 ASS P4
Acc.No.18005

2004

29.

Roy, Somnath

(Dr.)

Human Rights in India

New Delhi: Satyam La International, 342.7(100) Roy
P19

Acc.No.18046

2019

30.

Lata, Prem

Human Rights and Social Movement

New Delhi: Innovative Imprints, 342.7(100):369 LAT
P18

Acc.No.18048

2018

31.

Bisht, Priyanka

Cyber Compendium on Human Rights
Delhi: Peridot Literary Books, 342.7(100):681.14 P19
Acc.No.18051

2019

32.

Trivedi, B.C.

Human Rights AIM and Scope
New Delhi: Innovative Imprints, 342.7(100) TRI P19
Acc.No.18055

2019

33.

Tomar, T.S. (edr.)

Human Rights and Managerial Excellence
Delhi: Neeraj Pub. House, 342.7(100):65 TOM P15
Acc.No.18056

2015

34.

Kumar, Amit

Human Rights for the Physically Handicapped and
aged

New Delhi:Innovative Imprints,
KUM P18

Acc.No.18057

342.7(100):362.4

2018

35.

Nayar, P.K.B.

Human Rights of older persons in Asia-Pacific Region
Delhi: B.R. Pub. Corporation, 342.7(100):3-053.9
NAY P14

Acc.No.18058

2014

36.

Kumar, Sanjay

Human Rights Power and Civic action

New Delhi: Innovative Imprints, 342.7(100) KUM
P18

Acc.No.18059

2018

37.

Tiwari, R.K.

Introduction to Human Rights
Delhi: Neeraj Pub. House, 342.7(100) TIW P14
Acc.No.18060

2014

38.

Gready, Paul &
Vandenhole,
Wouter

Human Rights and Development in the New
millennium

London: Routledge Taylor
342.7(100) GRE P14

Acc.No.18152

& Francis Group,

2014




39. Stamos, David N. | Myth of Universal Human Rights 2014
London: Paradigm Publishers, 342.7(100) STA P14
Acc.No.18154
40. Andrews, Chris Post-Conflict Literature: Human Rights, Peace, | 2019
& Justice
McGuire, Matt London: Routledge Taylor & Fransis Group
342.7(100) AND P19, Acc.N0.18155
41. Atiemo, Abamfo | Religion and the Inculturation of Human Rights in | 2015
ofori Ghana
New Delhi: Bloomsbury, 342.7(100) ATI P15
Acc.No.18156
42. Smet, Stijn Resolving conflicts between Human Rights 2018
London:Routledge Tylore and francis Group,
342.7(100) SME P18
Acc.No.18157
43. McClennen, Routledge Companion to Literature and Human | 2020
Sophia & Others | Rights
London: Routledge Taylor & Francis Group,
342.7(100) MCC P20
Acc.No.18158
44, Moore, Alexandra | Vulnerability and security in Human Rights literature | 2019
Schultheis and visual culture
London: Routledge, 342.7(100) MOO P19
Acc.No.18160
45. Lazarus, Liora Reasoning Rights 2016
Oxford: Hart Publishing, 342.7(100) LAZ P16
Acc.No.18167
46. Byani, Chaloka Protection of the Rights to seek and obtain asylum | 2013
under the African Human Rights System
Leiden: Matrinus Nijhoff Pub. 342.7(100) BYA P13
Acc.No.18209
47. Mills, Kurt Accessing and Implementing Human Rights and | 2019
& Justice
Labobtem London: Routledge Taylor & Francis Group
Nesussa 342.7(100) MIL P19
Acc.No.18219
48. Juss, Satvinder S. | Beyond Human Rights and the War on Terror 2019
London: Routledge Taylor & Fransis Group
342.7(100):323.28 JUS P19
Acc.No.18220
49. Pascual, Vives Consensus-Based Interpretation of Regional Human | 2019
& Rights Treaties
Jose, Francisco Leiden: Brill Nijhoff, 342.7(100) PAS P19
Acc.No.18221
50. Ferstman, Carla & | Contemporaty Human Rights challenges 2019

Others

London: Routledge & Francis
342.7(100) FER P19

Acc.No.18222

Tylor Group,




51. Queralt, Jahel Economic Liberties and Human Rights 2019
& London: Routledge Taylor & Francis
Vossen, Bas van | Group,342.7(100) QUE P19
der. Acc. No.18223
52. Salojarvi, Juhana | Human  Rights Redefining Legal Thought, | 2020
Mikael Acc.No.18634, Switzerland: Springer, 342.7(100):34
SAL P20 S(A37-A43)
53. Labonte, Mesissa | Human Rights and Justice: Philosophical, Economic, | 2018
& and Social Perspectives
Mills, Kurt London: Routledge, 342.7(100):340.114 LAB P18
Acc.No.18224
54. Risini, Isabella Inter-State  Application Under the European | 2018
Convention on Human Rights
Leiden: Brill Nijhoff, 342.7(100) RIS P18
Acc.No.18225
55. Sharanijit (Dr.) Human Rights Concerns in the Age of Terrorism and | 2020
Insurgency
New Delhi: Satyam Law Internationa,
342.7(100):323.28 SHA P20
Acc.No.18232
56. Novak, Andrew Transnational Human Rights Litigation, | 2020
Acc.No.18638, Switzerland: Springer Nature,
342.7(100):343.25 NOV P20 N(A29-A31)
57. Verma, D.P. Review and Revision of the United Nations Charter | 2020
1946-1975
New Delhi: Satyam Law International, 342.7(100)
VER P20
Acc.No.18235
58. Froehlich, Annette | Space in Support of Human Rights, Acc.No.18636, | 2020
& Taiatu, Claudiu | Switzerland: Springer Nature, 342.7(100) FRO P20
F(A13-A14)
59. Nirmal, Chiranjivi | Human Rights in India 2002
J. New Delhi: Oxford University Press, 342.7(100) NIR
P2, Acc.No.18375
60. John, Jacob (Dr.) | Study on Human Rights of Transgender as a Third | 2017
Gender
Delhi: Kerala Development Society
342.7(100):577.81 JOH P17
Acc.No.R-74
61. SAMA & PLD Status of Human Rights in the Context of Sexual | 2018
Health and Reproductive Health Rights in India
New Delhi: Sama Resource Group for Women &
Health, 342.7(100):351.77 SAM P18
Acc.No.R-79
62. Kumar, Vikash Status of Human Rights Education in Colleges and | 2019
Universities
Chandigarh: CRRID, 342.7(100) KUM P19
Acc.No.R-77
63. Narayan, Musahar: A socio-economic study. 2002

Sachindra (Dr.)

Patna: A.N. Sinha Institute of Social Studies




342.7(100) NAR P2
Acc.No.R-83

64.

Sharna, Seema

Locating National Human Rights Commission within
the Human Rights Discourse at the Grassroots in
Rural India.

Delhi: University of Delhi, 342.7(100) SHA P19
Acc.No.R-109

2019

65.

Zacharias, Sibi

Human Rights Issues Related to Right to Eduction of
the Children of Migrant Labourers in Kerala.

Kochi: Sacred Heart College, 342.7(100):342.733
ZAC P18, Acc.No.R-78

2018

66.

Namita, K.L. (Dr.)

Human Rights of the Elderly Persons: Law, Policies
and Implementation: A study with special reference
to Kerala.

Kochi: Center for Human Rights

342.7(100):3-053.9 NAM P18

Acc.No.R-84

2018

67.

Devy, G.N.

Human Rights Status of Denotified and Nomadic
Communities: Delhi, Gujarat and Maharashtra.
Baroda: Bhasha Research and Publication Center.
342.7(100):323.15 DEV P8

Acc.No.R-95

2008

68.

Sharma, Dinesh &
Som, SIM

Corporate Duty to Respect Human Rights in India an
Empirical Study on the State of Human Rights
Practices by Business firms in India.

Bombay: IIT, 342.7(100):65 SHA P20

Acc.No.R-100

2020

69.

Atre, B R

Freemom of Conscience and Constitution, New
Delhi: Law & Justice Publishing Co.

Acc.No.18606, 342 ATR P21 (D45-D66)

2021

70.

Bhasin, Lalit (Dr.)

Constitution of India: Celebrating and Calibrating 70
Years, Acc.No.18600

Delhi: Law & Justice Publishing Co.

342 BHA P20 (D45-D66)

2020

71.

ParanJape, Vinay
N. (Dr.)

Right to Information Law in India, 2" edn.
Allahabad: Central Law Agency, 342.732 PAR P18
Acc.No.17891

2018

72.

Srivastava, S.S.
(Dr.)

Right to Information
Allahabad: Central Law Agency, 342.732 SRI P15
Acc.No.17892

2015

73.

Das, Jayashri

Right Against Self-Incrimination

New Delhi: Satyam Law International, 342.727 DAS
P18

Acc.No.17924

2018

74.

Pathak, Juhi P.

Introduction to Media, Law and Ethics
Delhi: Shipra Pub., 342.727 PAT P14
Acc.No.18032

2014

75.

Tumber, Hourald
&
Waisbord, Silvio

Routledge Companion to Media and Human Rights
London: Routledge Taylor & Francis Group
342.727:342.7(100) TUM P17

2017




Acc.No.18159

76. Sivakumar, S. Broadcasting Reproduction Right in India: Copyright | 2013
& and Nighbouring Rights Issues
Lukose, Lisa P. New Delhi: Indian Law Institute, 342.7 SIV P13
Acc.N0.17945
77. Sinha, Manoj | Law of Selection in India and Freedom of Expression | 2018
Kumar New Delhi: Indian Law Institute, 342.7 IND P18
Acc.N0.17948
78. Thwaites, Rayner | Liberty of Non -Citizens: Indefini Detention in | 2014
Commonwealth Countries
Oxford: Hart Publishing Ltd., 342.71 THW P14
Acc.No.17964
79. Sivakumar, S. Article 21 the Code of life, Liberty and Dignity in the | 2020
& Indian constitution
Kameswari, G. Gurgaon: Thomson Reuters, 342.721(047) SIV P20
Acc.No.18295
80. Ferguson, Rhonda | Right to food and the World Trade Organization’s | 2018
Rules on Agriculture
Leiden: Brill Nijhoff, 342.734.2:351.77 FER P18
Acc.No.18226
81. Seervai, Feroza H. | Evoking H.M. Seervai Jurist and Authority on the | 2021
Indian Constitution, Acc.No.18607
Delhi: Law & Justice Publishing Co.
342.56 SEE P21 (C72-C74)
82. Dharmadhikri, Restructuring Indian Judiciary, Acc.No.18602, | 2021
D.M. & Sharma, | Gurgaon: Thomson Reuters South Asia Pvt. Ltd.,
Siddharthh 342.56(54) DHA P21 (C72-C74)
83. Mak, Elaine Judicial Decision-Making in a globalized world 2015
Oxford: Hart Publishing Ltd., 342.56 MAK P15
Acc.No.17957

84. Bhatia, K.L. Expounding Constitutionalism in India 2020
Gurgaon: Thomson Reuters, 342.56 BHA P20
Acc.No.18296

85. Vashishta Col A.K. | Essays by a Judge Advocate 2020
New Delhi: Teslaw Publishers, 342.56:8-4 VAS P20
Acc.No0.18290

86. Shajahan, K.M. Judges of the High Courts of India a Quantiative | 2020
Study
Guragaon: Tomson Reuters, 342.56(54) SHA P20
Acc.No0.18292

87. Nimisha Human Rights  Aspects of  Constitutional | 2009
Amendments: “Constitutional Amendments and
Human Rights: the Interface’.....
Bangalore: NLSIU, 342:342.7(100) NIM P9
Acc.No.R-94

88. Arathi, PM (Dr.) Report of a study to understand the Legal Rights | 2018

and Challenges of Surrogates from Mumbai and
Delhi.

New Delhi: Council for Social Development
342.7:396.7 ARA P18




Acc.No.R-80

89.

Lahoti,
(Justice)

R.C.

Preamble
Lucknow: Eastern Book Co., 342 LAH P4
Acc.No.17975

2004

90.

Basu, Durga Dass
& Others

Commentary on Constitution of India (9™ edn.)
Vol.14, Articles 311 (Contd.) to 368

Gurgaon: LexisNexis, 342(54) BAS P19
Acc.No.17989, 17990, 17991, 17992, 17993 (Copy
No.5)

2019

1.

Basu, Durga Dass
& Others

Commentary on Constitution of India (9™ edn.)
Vol.15, Articles 369 to 395 & Schedules

Gurgaon: Lexisnexis, 342(54) BAS P19
Acc.No.17994, 17995, 17996, 17997, 17998 (Copy
No.5)

2019

92.

Basu, Durga Dass

Constitutional remedies and writs (Vol.1)
Calcutta: Kamal Law House, 342.54 BAS P20
Acc.No.18270

2020

93.

Basu, Durga Dass

Constitutional remedies and writs (Vol.2)
Calcutta: Kamal Law Housr, 342.54 BAS P20
Acc.No.18271

2020

94,

Chopra, D.S.

Indian Constitutional Law (Vol.1)
Gurgaon: Thomson Reuters, 342(54) CHO P20
Acc.No.18277

2020

95.

Chopra, D.S.

Indian Constitutional Law (Vol.2)
Gurgaon: Thomson Reuters, 342(54) CHO P20
Acc.No.18278

2020

96.

Greene, Robert

48 Laws of Power
London: Profilic Books Ltd.,
Acc. No.17895

34 GRE P6

2006

97.

Greene, Robert

50t Law: 50 Cent & Robert Greene
London: Profilic Books Ltd., 34 GRE P13
Acc.No.17896

2013

98.

Salpekar, Rashmi
& Others (edr.)

Law and Behavior Linkages
New Delhi: Satyam Law International, 34 SAL P19
Acc.No.17912

2019

99.

Singhvi, Abhishek
Manu

Straight Talk
New Delhi: Satyam Law International, 34 SIN P18
Acc.No.17922

2018

100.

Patel, Bimal N.

Central Acts of India 1834-2019 Repealed and
Unrepealded

Lucknow:E.B.C, 34(094.4) PAT P19

Acc.No.17970

2019

101.

Sivakumar, S.

Law and Morality: SAARC Perspective
Gurgaon: Thomson Reuters, 34:342.7 SIV P20
Acc.No.18293

2020

102.

Kakarala,
Sitharamam &
Others

India and the Challenge of Statelessness

New Delhi: National Law University, 340.954 KAK
P14

Acc.No.17941

2014




103. Bajpai, G.S. Pre-Trial Process and Policing 2017
& New Delhi: National Law University, 340 BAJ P17
Dahiya, Sidharth | Acc.No.17942
104. Freeman, Michael | Legacy of John Austin’s Jurisprudence 2013
& New York: Springer, 340.114 FRE P13
Mindus, Patricia Acc.No.18168
105. Mander, Harsh Access to Justice in Uttar Pradesh: A Pilot Study in | 2016
Five Districts.
New Delhi: N.H.R.C., 340.114 MAN P16
Acc.No.R-75
106. Zartner, Dana Court, Codes, and Custom 2014
New Delhi: Oxford University Press, 341 ZAR P14
Acc.No.17953
107. Nystuen, Gro & | Nuclear Weapons: Under Intrnational Law 2014
Others UK: Cambridge University Press, 341 NYS P14
Acc.No.17960
108. Parmar, Swati | Introduction to International Law, Acc.No.18603, | 2021
Singh & Variath, | Gurgaon: Thomson Reuters South Asia Pvt. Ltd., 341
Adithya Anil PAR P21 (D37-D44)
109. Kapoor, S.K. (Dr.) | International Law & Human Rights (215 edn.) 2017
Allahabad: Central Law Agency, 341:342.7(100) KAP
P17
Acc.No.17888, 17889 (Copy No.2)
110. Agarwal, H.O. | International Law and Human Rights 22" edn. 2019
(Dr.) Allahabad: Central Law Publications
341:342.7(100) AGA P19
Acc.No.17897
111. Salepkar, Rashmi | International Humanitarian Law: A Reflection on 70 | 2019
& Others Years of Geneva Convention 1949
New Delhi: Satyam Law International, 341.43 SAL
P19
Acc.No.18234
112. TZU, SUN Art of War, Acc.No.18578 2020
New Delhi: Fingerprint Classics, 341.48 TZU P20
(D37-D44)
113. Smith, Nick Justice Through Appologies 2014
New York: Cambridge University Press, 343 SMI P14
Acc.No.17958
114. E.B.C. Civil and Criminal Pactice Manual 2019
Lucknow: Eastern Book Co., 343 EAS P19
Acc.No.17978
115. Ramachandran, Crime, Prosecution, Defence and Investigation Guide | 2020
R. New Delhi: Lawmanns, 343 RAM P20
Acc.No0.17982
116. Walia, Geetika | Crime of Aggression 2020
(Dr.) New Delhi: Satyam Law Internationa, 343 WAL P20
Acc.No.18229
117. Tyaqi, S.P. Code of Criminal Procedure, 1973: Law, Practice & | 2022

Procedure 4™ edn. Vol. I (Sec.1-128) Acc.No.18562
Delhi: Vinod Publications (P) Ltd.




343.1(54) TYA P22 (C94-C99)

118.

Tyagi, S.P.

Code of Criminal Procedure, 1973: Law, Practice &
Procedure 4% edn. Vol. II (Sec.129-188)
Acc.No.18563

Delhi: Vinod Publications (P) Ltd.

343.1(54) TYA P22 (C94-C99)

2022

119.

Tyagi, S.P.

Code of Criminal Procedure, 1973: Law, Practice &
Procedure 4™ edn. Vol. III (Sec.189-300)
Acc.No.18564

Delhi: Vinod Publications (P) Ltd.

343.1(54) TYA P22 (C94-C99)

2022

120.

Tyagi, S.P.

Code of Criminal Procedure, 1973: Law, Practice &
Procedure 4" edn. VolLIV  (Sec.301-484)
Acc.No.18565

Delhi: Vinod Publications (P) Ltd.

343.1(54) TYA P22 (C94-C99)

2022

121.

Sharraf, Umesh

Economic Offences: Handbook for Investigation,
Acc.No.18561
New Delhi: Manas Publication, 343.13 SHA P22
(C100-C101)

2022

122,

Gaur, K.D.

Textbook on the Code of Criminal Procedure
Gurgaon: LexisNexis, 343.1(54) GAU P20
Acc.No.18289

2020

123.

Ratanlal &
Dhirajlal

Indian Penal Code 35™ edn. Vol.I
Acc.No.18593

Gurgaon, Haryana: LexisNexis, 343.2(54) RAT P21
(C103-C106)

(Sec.1-298)

2021

124.

Ratanlal &
Dhirajlal

Indian Penal Code 35" edn. Vol.II (Sec.299-511)
Acc.No.18594
Gurgaon, Haryana: LexisNexis, 343.2(54) RAT P21
(C103-C106)

2021

125.

Tiwari,
Manwendra
Kumar & Others
Edr.

CJAR Handbook on Socio Economic Offences,
Acc.No.18625

New Delhi: Satyam Law International

343.2 TIW P21 (C111)

2021

126.

Khan, Sarfaraz
Ahmed (Dr.)

Sex Trafficking and Law

New Delhi: Satyam Law International, 343.54 KHA
P18

Acc.No.17917

2018

127.

O’Brien, Erin

Challenging the Human
Victims, Villains, and Heroes
Acc.No.18631, London:
343.54 BRI P20 (C115-C118)

Trafficking Narrative:

Palgrane  Macmillan,

2020

128.

Nair, P.M.

Trafficking in Women and Children in India.
New Delhi: Orient Longman Pvt. Ltd.
343.54(54) NAI P5

Acc.No.R-93

2005

129.

Das, Anil Kumar

Rehabilitation of Victims of Human Trafficking: A
study of effectiveness, efficiency & sustainability of
victim compensation scheme.

2020




New Delhi: Human Development Society & NHRC
343.544 DAS P20
Acc.No.R-103, R-104

130. Sahu, M.K. Criminology and Penology with Victimology, | 2020
Acc.No0.18626
New Delhi: Satyam Law International
343.8 SAH P20 (C122-C125)
131. Santosh, R.(Dr.) From cell to society: A study on the social | 2019
renteration of released Prisoners in Kerala & Tamil
Nadu.
Chennai: IIT, Madras, 343.811 SAN P19
Acc.No.R-99
132. Soni, Anju Human Rights for Prisoners and Prison Justice 2019
Noida: Edukeen Publisher, 343.811 SON P19
Acc.No.17931
133. N.H.R.C. Report of the Project Operation Oasis (2001-2004): | 2004
A study of mentally ill persons in West Bengal.
Kolkata: SEVAC, 343.811:616.89(047) NAT P4
Acc.No.R-92
134. Pillai, K. N. | Essays on the Indian Penal Code 2005
Chandrasekharan | New Delhi: Indian Law Institute, 343.2(54) ILI P5
& Aquil, Shabistan | Acc.No.17947
135. Singh, Jai S. Legal Persception on Completion Law with useful | 2019
appendices
New Delhi: Kamal Publishers, 343.776 SIN P19
Acc.No.17974
136. Malik, Surendra Supreme Court on Preventive Detention Laws (2™ | 2019
& edn.) Vol.1
Malik, Sudeep Lucknow: E.B.C., 343.261 MAL P19
Acc.No.17979
137. Malik, Surendra Supreme Court on Preventive Detention Laws (2™ | 2019
& edn.) Vol.2
Malik, Sudeep Lucknow: E.B.C., 343.261 MAL P19
Acc.No.17980
138. Gothwal, Vikas Police Investigation 2020
New Delhi: Lawmanns, 343.13 GOT P20
Acc.No.18000
139. Dutelle, Aric W. Introduction to Crime scene Investigation 2017
Burlington: Jones and Barlett, 343.13 DUT P17
Acc.No.18165
140. Joshi, Nayan Handbook on Juvenile Justice 2019
New Delhi: Lawmanns, 343.915 JOS P19
Acc.No.18063
141. Malik’s Law of Juvenile Justice in India: As amended by the | 2022
Juvenile Justice (Care and Protection Children)
Amendment Act, 2021 (Act no.23 of 2021) 2"° edn.
Acc.No.18589
Delhi: Delhi Law House, 343.915 MAL P22 (C127-
C129)
142. Pritam, Sukhda Juvenile Justice in Indian Perspective 2019




New Delhi: Mohan Law House
343.915 PRI P19
Acc.No.18248
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